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Passports issued by R. P. O. Bhopal

6082. SHRI PRATAP BHANU
SHARMA . Will the Minister of EX-
TERNAL AFFAIRS be pleased to
state -

(a) how many passports have been
issueq by the Passport Office, Bhopal
during 1978, 1979 and 1980;

(b) the number of applications under
consideration or pending in Bhopal

office for grant of passports ag on
10th March, 1981; and

(¢) how many  applications are
pending since last three months or
more?

THE MINISTER OF EXTERNAL.
AFFAIRS [SHRI P. V. NARASIMHA
RAO): (a) The number of phssports
issued by Passport Office, Bhopal dur-
ing 1978, 1979 and 1980 are as fol-
lows:—

1978 — 1,561
1979 — 12,467
1980 — 15,339:

(b) and (¢). The number of applica-
tions under process or consideration as
on 10th March, 1981 was 2,908. Out of
these those pending for over 3 months
wag 1,078. These are mostly non-
compliance cases wherein further ac-
tion or details are awaited from the
applicant.

Allotment of Wagong

6083. SHRT MOHAN LAL PATEL:
Will the Minister of RAILWAYgs be
pleaseq to state:

(a) the items which are given pri-
ority for the allotment of wagons; and

(b) the number of applications pend-
ing for the allotment of wagonsg for
the last six months with each zone
and the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) The allotment of wa-
gong is governed by the Preferential
Traffic Schedule General QOrder appli-
cable to all Railways, and Special
Orders applicable to individua] Rail-
wayg which are issued every six
monthg under the powerg vested in
the Central Government under Section
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27-A of the Indian Railways Act, 1690,
The various commoditiegs are classified
into five groups of priorities falling
under items ‘A' to ‘E’, their inter-
group priority being in descending
order ‘wilh item ‘A’ enjoying the top-
most priorily. The transport of goods/
clags of goods to be arranged under
each priority is briefly indicated be-
Jow:—

() Priority *A’:  All moves of imme.
diate ard operational nature ordered
by the Quartermasier General's
Branch.

(ii) Priority ‘B’: Programmed move-

ments of foodgrains, fertilisers and
levy sugar on Central Government
account, programmed movement of

iodised salt, pesticides ang jute, high
raled traffic like tea, tobacco, coflee,
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(iii) Priority *C’. - Programmed
movements on acgount of Central/
State Governments, programmed

movements of coal, cement, non-iodis-
ed salt, high rated traffic like medi-
cines, brassware, caustic soda, soda
ash, mica, mustard/groundnut oils (in
tins, drumg or barrels), paper, paper
board elc.

Raw materials to
cement, ceramic, ferliliser, match;
paper, glasg sheet industries, wheat
ang rice on trade account, etc.

(iv) Priority ‘D’:

(v) Priority ‘E’: Commodities not
covered in the above noled priorities.
In this priority, commodity gquotas are
given in the Special Orders to the in-
dividual Railways.

(D) The number of demands pend-
ing for allotment of wagons during

cotton, hydrogenated oilg (in tins, the last six months, railway-wise and

drumg or barrels), elc. gauge-wise are given as under:—

Broad Gauge

Railway October November December January February  March

1660 1980 16%0 1g81 1681 1981

{(upto

_ 25/3)
Central 41331 44837 44700 46310 49616 43445
Eastern 46813 62100 56006 47678 37619 36972
Northern . 12178 13482 14025 13355 12811 10084
Northeast Frontier 4574 4714 5833 4845 3871 3341
Southern . - . . 2652 3778 2743 1528 758 599
South Crntral . 18753 10324 21615 20737 21623 21766
South Eastern v . 25506 35923 40467 43756 44682 44783
Western . . 12047 15128 17863 14996 15021 14977

Metre Gauge

Central . . . 305 222 77 194 219 315
Northern . . . 15868 15192 16091 16641 16868 13671
North Eastern . . . 14748 16291 22034 27265 21050 16449
Northeast Frontier . . 15197 16757 18095 19220 1Boio 18612
Southern . . 4015 3574 4688 3110 1619 673
South Central . 3 . 8750 8209 9423 8731 7386 =597
Western . . . . 13573 16987 14862 24520 24048 24111
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The pending demands are mostly in
respect of that traffic which moves
under the lowest priority. Since the
available empty wagons are being
suoplied in preference for clearance
¢f committed and programmed traffic
like foodgrains, fertiliser, coal, ce-
ment, iron ore etc., 'which enjoy higher
priority of movement, the demands
{or commodities coming under lower
pricrity have to wait.

Construction of Zuari Bridge in Goa

()84, SHRI EDUARDO FALEIRO:
Will the M'nister of SHIPPING AND
TRANSPORT be pleased to state:

(a)y whether 5 bridge over the River
Zuari in Goa is under consiruction;

(b) when this project was sanclioned,
when it was initiated and when, accor-
ding to origmal estimates, it was
likely to be completed;

{c) what are the reasons for the
delay in finalising the construction;
and

(d) what is the farget dale now fixed
for completion of this project?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) Yes, Sir.

(L) The construction of a bridge
across River Zuari in Goa was techni-
cally approved originally in Septem-
. ber, 1970 as a Centrally Aided Scheme

on the then West Coast Road. Later
on. when in March, 1972, the West
Ct?ast Road was declared as National
Highway No. 17, the project was tech-
r{ically approved and financially sanc-
tioned as a National Highway work
on 7.8.1972. This work commenced on
12.4.1972 and origina) target date for
the completion of this work was fixed
as 11.4.1976.

(c) The completion schedule of the
bridge was delayed due to (i) Difficul-
ties in sinking of foundations through
bouldery strata, (ii) Add'tional soil in-
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vestigations, reguirement of inspec-
tion of the base strata of the wells hy
naval divers and certain peculiar
foundational problems which” had 1o
Le sorted out in consuliation with ex-
perts, (.ii) Washing away of sand is-
lands for two wells during construc-
tion, (iv) Non-availability of struc-
tural plates for fabrication of caissons
for some wells, and (v) Rectification
of tilts and shifts of the various well
foundations.

() June, 1982, barrng unforseen

circumstances.
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